
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH 

 
OA-545/2016  

with 
OA-614/2016 

 
New Delhi, this the 25th day of July, 2018 

Hon’ble Sh. V. Ajay Kumar, Member(J) 
Hon’ble Sh. A.K. Bishnoi, Member(A) 
 
 OA-545/2016 
 

1. Ashutosh Singh, JE(C ), 
Aged about 37 years, 
S/o Sh. Mahendra Singh, 
R/o F-61, Sec-56, Noida, UP. 
 

2. Dalveer Singh, JE (C), 
Aged about 42 years, 
S/o Sh. Ram Chandra, 
R/o C-4/4, Ground Floor, Keshav Puram, Delhi. 
 

3. Rajeev Kumar, JE(C), 
Aged about 47 years, 
S/o Sh. Gunnilal, 
R/o Flat No. 156, Lumbani Apartment, 
Sec-14, Kaushambi, 
Ghaziabad, UP.   …   Applicants 

 
 (Through Sh. M. K. Bharadwaj) 
 

Versus 
 

UOI & Ors. through 
 
1. The Secretary, 

Ministry of Urban Development, 
Nirman Bhawan, New Delhi. 
 

2. The Director General (Works), 
Nirman Bhawan, New Delhi. 
 

3. The Executive Engineer (Training & Exam), 
CPWD Training Institute, 
Kamla Nehru Nagar, Hapur Road, 
Ghaziabad, UP.    …  Respondents 
 

(through Sh. Hanu Bhaskar and Sh. Ajesh Luthra) 
 
 
 
OA-614/2016 
 
1. Sanjeev Kumar Bhardwaj, AE(C), 

Aged about 47 years, 
S/o Sh. N.R. Bharadwaj, 



2  OA-545/16 with OA-614/16 
 

R/o 487, Friends Society, Sec-12, 
Vasundhara, Ghaziabad-201012. 
 

2. Vikash Mittal, AE(C ), 
Aged about 49 years, 
S/o Sh. Tejpal Mittal, 
R/o A-84, Surya Nagar, Ghaziabad, UP. 
 

3. Uday Veer Singh, AE (C), 
Aged about 51 years, 
s/o Sh. Hansh Raj, 
R/o 45/4D, Sec-2, Gole Market, New Delhi. … Applicants 
 
(through Sh. M.K. Bharadwaj) 
 

Versus 
 

UOI & Ors. through 
 

1. The Secretary, 
Ministry of Urban Development, 
Nirman Bhawan, New Delhi. 

 
2. The Director General (Works), 

Nirman Bhawan, New Delhi. 
 
3. The Executive Engineer (Training & Exam), 

CPWD Training Institute, 
Kamla Nehru Nagar, Hapur Road, 
Ghaziabad, UP.    …  Respondents 

 
(through Sh. Hanu Bhaskar) 

 
 

ORDER(ORAL) 
 

Hon’ble Sh. V. Ajay Kumar, Member(J) 
 
 

When these matters are taken up for hearing, learned counsel for the applicants 

submits that he is not having any instructions from the applicants. 

2. In the circumstances, these OAs are dismissed for default of appearance and 

non-prosecution. 

 

(A.K. Bishnoi)                     (V. Ajay Kumar) 
Member(A)            Member(J) 
 
 
 
/ns/ 
 


